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Honorable Speaker of the Jharkhand Vidhan Sabha and its august members,
Johar

il My greetings to all of you for a Happy and prosperous 2011!! | feel
extremely happy and elated in addressing you at the
commencement of this budget session of the 3rd Jharkhand
Vidhan Sabha and extend my heartiest best wishes to all of you. |
have a firm belief that you will contribute generously to the all round
development of the State and show tremendous commitment and
honesty to fulfill the aspirations of the people. This budget session
will emphasize on the core issues and areas of development. | am
confident that all of you will actively participate in the ensuing
discussions and support the intent of the government.

2. | feel myself privileged for having been provided with the
opportunity of serving this State full of immense potentialities.
Jharkhand is known not only for its vast forests and abundant
mineral resources but also for its lively people and varied
indigenous culture.

3. The overall progress and development of the State is the
responsibility of the Government which can be achieved only
through a concerted effort and intensive partnership of each and
every one of us. It must be treated as our common goal and
objective. We must ensure the integrated, equitable and inclusive
all-round development and progress particularly in the agriculture
and allied sector, social sector, infrastructure building and in the
industrial sector. We should strive to inculcate a sense of
responsibility and a feeling to contribute to the growth, sense of
participation and contribution in each one of the State. This will
create a harmonious, egalitarian and unified society. Then only we
will be able to make big strides on the path of development. In order
to realize the dream of holistic growth at par with the international
standards, my Government is determined and pledges to give to its
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standards, my Government is determined and pledges to give to its
people clean, empathetic and competent governance which would
intensify the developmental processes in the State.

Democratic Structure of Governance at the grass roots level is the
edifice on which the whole democracy rests. Local self governance
not only creates the opportunity for participatory development as
per the local aspirations but also provides an institutional structure
for the decentralization of power and resources. Lack of this grass
root local democratic structure was one major shortfall of
governance in the State. My Government accorded highest priority
to holding the Panchayat Elections in the State which were pending
for the last three decades and it is a matter of pride and satisfaction
that these elections were conducted in a peaceful manner and
people participated with a lot of enthusiasm. These elections have
returned over 50,000 representatives including about 27,000
women. This will on one hand, provide huge impetus on the social
and economic empowerment of women in the state and on the
other shall bring the local needs and aspirations close to
realization. It will also significantly enhance the scope of oversight
and social audit on government machinery. However, the real
challenge before us is to make these local rural and urban self
governmental bodies, the centre tool of development and
governance. My government will take all measures to sufficiently
build the capacity of the newly elected representatives to the
Panchayati Raj Institutions so that they adapt to their role perfectly
and make these institutions fully functional and vibrant.

34" National Games have just concluded. It was truly a grand show.
We are getting accolades from all quarters. These games were
awarded to the State in 2002. We worked really hard to create an
infrastructure of international standards to host these games. The
event got postponed so many times for one or the other reasons.
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My Government took it as a challenge and with the support from all
corners, hosted the games in a way that not many had even
imagined. This mega event has given a real boost to the image of
Jharkhand has put Jharkhand prominently on the radar of the
whole country. It has also created a sense of confidence in us about
our abilities to do even bigger things. Jharkhand is the nursery of
many sports and has a huge talent existing in its villages and towns.
The just concluded National Games have generated a sporting
environment and created a support structure that will provide an
impetus for the youth of the State to excel in their fields. | am sure
that this will channelize the youth energy in constructive ways and
provide real base forempowerment of the youth in the State.

It is now, a huge responsibility to maintain this world class sports
infrastructure and use it for the development of sports in the State.
My government is committed for this. The Government has
decided to create a corpus fund for the maintenance of this
infrastructure and is also thinking of establishing a Sports
University in order to utilize the infrastructure in the best possible
way.

I'am convinced that all-round equitable and holistic development of
the State is possible only with good governance in place. Therefore
a responsive administration of the highest quality is the topmost
priority of my Government. This government is committed to deliver
an efficient, transparent and people friendly administration.

This Government will have a zero tolerance towards corruption.
Corrupt practices will not be tolerated in any form. The government
has already started a campaign against corruption which will be
continued with firmness in future too. Vigilance machinery and
infrastructure have been adequately and effectively strengthened
and it has been decided to set up Special Vigilance Courts and
Vigilance Cells at divisional level for implementing the anti
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corruption program. The government would ensure that the guilty
ones do not get any escape and at the same time the honest,
deserving and efficient officials do not unnecessarily get harassed.

My government however is convinced that for qualitative
governance, the whole administrative set-up needs to be
energized. The factors responsible for the administrative inertia
need to be identified and taken care of. It would be made possible
by wise and appropriate utilization of the officials at every level, by
simplification of the complex rules and processes and by
decentralization of decision making process.

The Government has constituted the State Coordination
Committee to address all the issues pertaining to proper utilization
of the natural resources available in the State and to ensure
integrated and coordinated development of the economic and
human resources.

State Human Rights Commission has been set up as a watchdog of
human rights in the State. Office of the Lokayukta has been made
functional with the appointment of Lokayukta. It has also been
decided to set up State Youth Commission in order to provide a
direction to the youth energy and use it in the development of the
State.

Itis a priority of my government to ensure the smooth deliverance of
services to the people at the grass roots level. The Government will
to a large extent rely on the models of e-governance and
information technology. As an effort in this direction 2600 Pragya
Kendras established as common service centers have been made
online. Common citizens, through these service centers, will get e-
nagrik sewa such as birth and death certificates, income certificate
and residential certificate at a cost of Rs. 15 per certificate within
seven days without going to the block offices. 31 District Sub-
Registrar Offices have been computerized enabling the availability
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of registered documents to the people on the same day. In a bid to
further expand the coverage of services, State Data Center has
been established and State Service Delivery Gateway has also
been started.

The State has started work on a Biometric System to ensure the
pinpointed and targeted delivery of services to the people. About
one lakh people have already been enrolled under the systemin the
rural areas. It would be a handy tool to improve service delivery in
the State. It will help people in readily accessing the different
services being provided by the State and enjoy the benefits of
different developmental programmes particularly related to
MNREGA, PDS, Mid Day Meal, Social Security and Stipend
Schemes.

However, the government, to bring a sea change in the way the
public services are being delivered, is preparing to get a law
enacted. This will guarantee the delivery of services to the people
as a matter of right and will fix accountability on the functionaries
who are responsible for the delivery of services. This is the
commitment of my government to the people of the State.

Acute staff scarcity across the government establishment has been
a detrimental factor on the public deliverance. This needs to be
addressed immediately to enhance the efficiency of the
government. My government is absolutely serious on the issue and
shall take appropriate steps to assess the exact number of
vacancies and fill them in the shortest possible time.

My Government is committed to develop our townships with quality
civicamenities for the people. For the purpose we are going to carry
out the 3D mapping of all the major towns including Ranchi so that
the real time planning can be done to develop the required
infrastructure related to civil amenities in these big townships of the
State.
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Jharkhand is a rural economy where more than 75 percent
population still depends on agriculture and allied sectors for
earning its livelihood. The State, has 38 lakh hectares of arable
land. But it is mostly rain fed. Jharkhand has faced severe drought
like conditions this year also. The monsoon rains were deficient by
about 60 percent from normal. This led to a drop in the crop
coverage area, particularly of paddy, to a dismal less than 20
percent. This has adversely affected the agricultural production.
This being a successive drought year the common people in
general and the farming community in particular have been
impacted adversely to alarge extent. All the 24 districts of the State
were declared to be facing drought like conditions.

The Government took a serious note of the situation. Instructions
were issued to launch a number of schemes in drought affected
districts, including provision for alternate cropping, augmentation of
water supply schemes, sinking of deep tube wells, streamlining of
public distribution system and storing of food grains in sufficient
quantity at every Panchayat level.

The government has supported the farmers to take up alternative
cropping on 2 lakh hectares area by providing about 10,000
quintals of seeds of pulses, about 8300 quintals of oil seeds and
4600 quintals of potato. 341 pucca check dams have been
constructed with lift irrigation system. 10,572 drip and sprinkler
systems have been installed. These measures will support the
farmers to withstand the effect of shortfall in rains.

Likewise in an effort to mitigate the impact to drought on drinking
water availability the scheme of digging 2 high yielding deep tube
wells in each Panchayat has been taken up. 1700 rainwater
recharging schemes have also been taken up in different districts
keeping in mind the need to check the depletion of the ground
water.
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In view of the prevailing drought like conditions the government has
ensured that 10 quintals of rice is stored ata selected PDS shop in
each Panchayat to provide food grains to the needy who are in no
condition to getit from anywhere else to sustain life.

The government also ensured thatin these drought conditions —

Employment generation programmes like NREGP and other
schemes pertaining to rural development are implemented at war
footing.

The labourers are paid the minimum wages.

Adequate quantity of food grains is made available to the PDS
shops.

Antyodaya and Annapurna schemes are implemented to the
capacity.

ICDS isimplemented uninterruptedly.
Mid-Day-Meal is served evenon holidays.
Old age and widow pensions are disbursed on time.

Medicines for human and live stocks are available in adequate
guantities.

Fodder for live stock is available in adequate quantity, and,
Large scale avenue plantation is taken up in each forest division.

| assure you that the government will leave no stone unturned to
support the farmer brothers and sisters in these tough conditions
and provide them all possible help.

However, there was a felt need that the government should always
be in a state of preparedness to face any such exigency or other
natural disasters. As an effort in this direction the State has
constituted the State Disaster Management Authority and District
Disaster Management Authorities to promptly deal with such
situations in the future. State Executive Committee has been

14
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constituted with Chief Secretary as its Chairman. Emergency
Operations center has been established to do coordination in the
event of a disaster. Incident Command System has been
established at SKIPA, Ranchi to train the officials of Jharkhand,
Bihar, West Bengal and Orissa.

Improvement in production and productivity is a major challenge in
the agriculture sector. Agriculture is largely rain fed. 83% of the land
holdings belong to small and marginal farmers. Agricultural
operations are primarily of subsistence type due to the adverse man
to land ratio. Application of inputs is minimal because of resource of
relative poverty of farmers. There is a predominance of cereal crops
particularly paddy in mono culture. About 92 % of Crop area is
covered under food grains and hardly 3-5 % area is under cash
crops. Lack of diversity in cropping patterns makes the farmers
vulnerable to any downward deviation in rainfall. The institutional
credit flow to agriculture sector is negligible and extension activities
are minimal. The state does not have a perennial river system. It
receives water during monsoon season only. Due to undulating
topography, the water runoff rate is very high and 72% of the total
rain water just runs off. All these factors converge into a vicious
cycle of low agricultural productivity, low production, low farm
income, low investment, low capital formation and subsequently
stagnant rural economy. This clearly shows in, that though about
60% population depends on agriculture for livelihood; its
contribution to the GSDP is less than 10%. |

My government is however committed to correct the agricultural
scenario in the state. In an effort in this direction the government is
providing high yielding seeds to the farmers at a subsidy of up to
75% and thereby trying hard to enhance the seed replacement ratio
to 33%. To meet the heavy requirement of seeds 23 seed villages
have been established and 24 seed processing units have been
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setup. Besides, to bring about improvement in agriculture which is
rain fed, irrigation and horticulture based demonstrations are being
organised in 254 selected micro watersheds covering an area of
155550 hectares. 602 more pucca check dams with lift irrigation
systems are to be constructed to cover an area of 17000 hectares.

However horticultural crops have high productivity indicators.
There is a lot of potential in this sector which needs to be realized.
Crop diversification through horticultural crops will be the focal area
of my Government. The Government will provide a lot of thrust for
bringing more and more areas under fruits, vegetables and
floriculture. The State produces high quality vegetables. The
Government would provide the desirable forward and backward
linkages so that the farmers can access the market easily and get
good price of their produce. The establishment of a terminal market
is in the offing and it will be linked with the local markets. The State
has put 6,000 hectares of waste land area under cashew nut which
is going to be increased to 13,000 hectares in the coming year. This
would put the State in the list of leading cashew producers in the
country. The State has developed the technology of fruit based
multi layer cropping systems where the cost benefit ratio is about
1:2.5. Bankable projects have also been developed by NABARD.
Besides, there is technology of high density fruit orchards
developed and available in the State where productivity is about
three times of the normal orchards. The farmers would be
encouraged to adopt these technologies and enhance the
productivity and production. The stress would also be laid upon
protected and precision farming that would produce high quality
vegetables protected from the vagaries of the nature.

The crop diversification through horticulture would at one hand
increase the productivity and production and subsequently the
farm income of the producers, at the other hand would in the long
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term help the State to mitigate the effects of drought like conditions
onthem.

Creating assured irrigation potential is another way to increase the
productivity of the crops and to mitigate the effects of drought like
conditions due to the deficient and erratic rainfall. The State has
created about 7.40 lakh hectares of irrigation potential, 2.34 lakh
hectares by major and medium irrigation schemes and 5.06 lakh
hectares by minor irrigation schemes, till March, 2010 which is
about 25% of the cultivable area. Hence there is an urgent need to
enhance the assured irrigation potential in the State.

Ajay Barrage, Surangi Reservoir, Nakti Reservoir and Batane
Reservoir schemes are targeted to be completed by March, 2011.
That would create an additional irrigation potential of about 46,000
hectares. Few other irrigation schemes viz. Sonua Reservoir,
Upper Shankh Reservoir, Panch Khero Reservoir, Kansjore
Reservoir and Gumani Barrage schemes have been taken up
under Accelerated Irrigation Benefit Programme and are
scheduled to be completed by June, 2011 to create an irrigation
potential of about 43,000 hectares. Besides 582 minor irrigation
schemes including 53 check dams, 217 micro lift schemes, 293
wells and 5 water harvesting structures have also been taken up to
create additional irrigation potential about 14,000 hectares and are
scheduled to be completed in the current financial year.

In fact, in the year 2011-12 the focus area of irrigation sector would
be the construction of series check dams under minor irrigation
considering the fact that they are cost effective and can be
completed in short time . 176 series check dams in minor irrigation
sector have also been taken up under AIBP and are expected to be
completed by the next year with an additional irrigation potential of
about 33,200 hectares. The restoration of traditional water bodies
directly connected with agriculture would also be taken up on pilot
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Besides Agriculture, Animal Husbandry, Dairy and Fisheries form a
formidable allied sector which is important to strengthen the rural
economy. It is the aim of the State to make itself self-reliant in the
areas of milk, egg, meat and fish production by breed improvement
of milch cattle, distribution of improved milch cattle, establishment
of milk collection cum chilling centers, distribution of green fodder
seeds and inputs, creating veterinary facilities, distribution of fish
seed and conserving it in big water reservoirs for fish farming. My
Government would appropriately focus on this allied sector as it
provides abundant opportunities for self employment amongst
women and to supplements the income of rural families. It is also
important to have a targeted achievement of 8-10% growth rate in
this subsidiary sector to ascertain 4% growth rate in agriculture
sector.

My Government would implement the Integrated Farming Scheme
with greater vigor and extend it to the uncovered areas. It would
increase the productivity of agriculture and shall also augment the
income of farmers.

Itis also the endeavour of the government to develop the rural and
agricultural economy of the State by enabling the poor masses to
be self-supportive, self-reliant and economically strong through
cooperative societies based on mutual cooperation. The
Government is all for developing and strengthening the
cooperative institutional structure in the State. In doing so, the
process is on to provide financial package to 965 PACS, 8 District
Central Cooperative Banks and their 112 branches. Besides
computerization of 8 District Central Cooperative Banks and their
112 branches has also been taken up to strengthen them.
Integrated Cooperative Development Project has been taken up
under the aegis of National Cooperative Development Corporation

22



36.

37.

38.

ufshar oier UR=T B SR | WRBR 31 & 31 Bt Bl 39
T IS B T8 ATBIfed B BT YA BN a1 S+ f2al
P ETT BT ST TP |

I RSB QT WTer GReT TG oy o oY geufers & | 5w faum &
A1efh YA & W9 H WA= fIaRor gorel) 1 sgavefiaRor qor
HOTYCRROT fhaT ST RET 8 | TREvS 57 @Tel Ud 3R+ 3mgfel
ey <7 Y 7T T ST et B U9 g 31U e faRr @y Bre
T O B AT © | e e § ARl werfir o gifad ey
B SEa¥ ¥ 75,00 AR W FEIIAT THE Bl AdSie faawer
YUTTel W ARG (BT T B | 39 Jerdl ARBR 5,000 AT W
HETAT FHE DI ATGST e AR YOTTel B GebrHl ol Jsifea fofa
DR DI ISTHT ST RET © |

Qe GRET Y& DR 1 e § GRIf 2.00 g @rarfadl @y
YOI IS & T8 10 fBarm™ et ufy aRar uferre g
U] HRIYT ST RET 8 | SATGY 37+ ATSTT T Hregw = Qe
BT JISTHAT & T&d HHAT: 9,17,900 AT 14,76,100 TRERT BT 1
BUT gfcfhar &1 &= A ufey IRaR ufey 918w 35 fhaum™ g
34 fPaNmH A9 SUTR BRET Sff Y& &1 I 99 AHER
gloqloveio IRART & forg wurifea € | sds ifaRad 19.62 og
T0H0TeI0 IRYRT BT FFTHT &% R ufer aRaR ufemrg 15 fhoumo
ST SUAl BRIAT S Y81 | Aacdy, 2010 ¥ YHdfard
11,44,860 dodloveio uRari & ufey aRar ufer @18 20 fFowumo
TS 1,/ — B9 UfT fheAlim &Y S% W SucTe BRI ol 8T & | I8
AT fA<i oy 2011—12 & ) SR 27 |

529 YTHIVT ATST IbT BT IATYAT BT TS & Ud U S H 40 fFiee
1T YUSIRT X@T AT B | SRNAHE THg §1090e790 YRR 5
YTHIVT TS Sl I ARG WwY a1ge I &% 9ahd & | g a¢

23



35.

36.

37.

in 8 districts. 2,601 women have benefited through the Self-
Supporting Primary Level Cooperative Societies and have earned
a profit of Rs. 91 lakhs under the Didi Samridhi Yojana. Gumla
Gramin Self-Supporting Poultry Cooperative Society has been
awarded cooperative NCDC Cooperative Excellence Award, 2010
giving a boost to the cooperative sectorin Jharkhand.

The farmers covered under National Crop Insurance Scheme for
Kharif, 2009 season have been allowed a compensation of Rs.
304.11 Crores. The process of payment of compensation would
start very soon. Government would make all the efforts to bring
more and more farmers under the coverage of this insurance
scheme so that their interests can be protected.

My Government is determined to provide absolute food security in
the State. As an effort in this direction the Public Distribution
System is being streamlined and strengthened and Jharkhand
State Food and Civil Supplies Corporations has been established.
It has started distribution of food grains on its own. 7500 self-help
groups have been tagged to public distribution system to ensure
the participation of women in providing food security. Besides,
government plans to issue licenses of PDS shops to additional
5000 woman SHGs.

As a measure to provide food security 2 lakh beneficiaries are being
provided free of cost 10 Kgs rice per month per beneficiary under
Annapurna Scheme. 9,17,900 families under Antyodaya Anna
scheme and 14,76,100 families under Mukyamantri Khadyan
sahayata scheme are being provided 35 Kg and 34 Kg of rice per
family per month respectively at the cost of just Re 1.00 per
Kg.These are the schemes for BPL families. In addition to this
19.62 lakh APL families are being provided 15 Kgs of food grains
per family per month at subsidized rates. 11,44,860 resurveyed
rural BPL families are also being provided 20 Kgs of rice per month
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per family at the rate of only 1 Re per Kg since the month of October,
2010. The schemes would continue in 2011-12 also.

529 Village Grain banks have been established and 40 quintals of
rice in each of these banks has been stored. Needy tagged BPL
families may take rice from these Village Grain Banks on Credit.
The Government plans to establish 417 additional Village Grain
banksin2011-12.

Creation of storage capacity at the districts and Block head
quarters is also essential for maintaining the continuous supplies of
food grains for absolute food security. In order to create this
capacity, godowns of 1,000 tones capacity at each district head
quarter and  of 250 tones capacity at each block headquarter
would be constructed.

My Government is fully determined to provide quality health
services to the people of the state particularly to those living in far
flung hard to reach areas. We have drawn this goal for us to take the
health services to the last person of the last village of the state so
that to create Healthy Jharkhand and Happy Jharkhand. As per the
goals and objectives set in the Health Policy to catch up with the
national health indicators, it is essential to establish the basic
infrastructure from where the health services may be delivered. In
ordertodo that—

Construction of 319 Health Sub Centers has been taken up and 97
ofthem have already been completed.

Construction of 82 Primary Health Centers has been taken up and
11 ofthem have already been completed.

Construction of 30 bedded Community Health Centers in 126
Blocks has been taken up and 8 of them have already been
completed.

It has been planned to construct 100 bedded District Hospitals in all

26



41.

42.

43.

ST GHTE |
fafr= I Seemey & fPR R smaTd @ (Trauma Center)
AT B B WRER B AT § dIfh TP goedl J =rgdl

T BT AT TR G JuSTET FHRIAT ST T | $UT TR 6
STfIRe deal @ fFrfor &1 AroTr HT TRSR I RET & |

IR § MR Tauid SUaR B g fhar Tar g |

gdt Rig, I, Tear vd ufder i Rigd H 7 {UIVT STAR B Bl
RRATUT YR &Y TS &

500 YRR RIS & AT ARSHA Plelol AU PR Bl 2
AT, 1 GHGT G 1 IRIISHA—GAEr § YRS BT 7 8 2 |
TRPHR §RT 313 TS SUY Bl IRM 59 S 2 Widgd A1 1 ST

g © |

BAIfG TROHR ERT ATSOYH0RMRO, THOYHOSMRO Td frafda
SIBTHROT et # AR FoR g 7, fhx 1t 59 fwm # apft o=l
XTI HRAT DT B | TR HaT GUR DI 32 H 188 AHRIRAD
W Heal Bl uRded GiaeT Suael dRifl T 8 | IR WRDRI
el gd faeary menRa weHl @I AT AT 2 146 TN
USRS HRIAT AT B | 40,764 AT, SIAT 6 TR 15T H MM B
1 fham T &, &1 99 AR aqged 9y Aiegel Wk BT Uik
e <7 gt & | 39 gRT AN Bl uRef Heriar ud ey T
Beal P UgaT BT B FeTfed fhaT ST RET @ |

1 fawar € 5 S U @ §IRT SHENT JAiS SRS Axel &
GOT Qd AR Y TUIETer TR HaT YUl TR H HHe B |

I UTRATR S TR HIeTU—3 §RT I8 ST 1T & fh 8AR 59
gfcrerd g=d, fore! S 3 a9 9 &4 2, § HUIN & &ToT fded € |
[ TR 91 I8 2 b TH0THOTIOTHO—2 T JoiT H 599 gfg

27



41.

42.

43.

the districts except in Ranchi where 500 bedded District Hospital is
being constructed, and to upgrade them into 300 bedded hospitals
in phased manner. Such 100 bedded hospitals have already been
established in the districts of Latehar, Palamau, Deoghar and
Gumla.

It has also been planned to establish four Trauma Centers on
different National Highways in the state so that the people injured in
Road accidents may be accorded proper medical facilities in time. 6
more such centers are also being planned.

A Sick Newborn Care Unit has been established in Ghatshila.

Seven Malnutrition Treatment Centers have been started in East
Singhbhum, Ranchi, Garhwa and West Singhbhum districts.

It has been planned to establish 2 Medical Colleges each with 500
bedded hospital in Dumka and Saraikella-Kharsawan. Funds to the
tune of Rs. 313 crores have already been sanctioned by the
Government for this purpose.

The State though has improved its indicators of IMR, MMR, and
Routine Immunization but still we have to go a long way. In further
improving the health services 188 community health centers have
been provided with transport facility. Non Government
Organizations and Faith Based Organizations have also been
provided 146 ambulances to provide mobility for the patients.
40,764 Sahiyya-as the ASHA are known in our State- have been
selected and trained up to the fourth training modules. They are
providing peripheral support to the villagers and helping them to
access the health facilities.

| am sure that with the concerted efforts we would be able to create
optimum health infrastructure and provide quality health services to
the people of the State.

The National Family Health Survey -3 has shown that 59% of
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children under the age 3 do show the symptoms of malnutrition.
However the greater concern is that it has shown an increasing
trend since NFHS -2. The Government would emphasize a life
cycle based agenda for nutrition so that the issue of malnutrition in
the children can be addressed successfully.

The Integrated Child Development Scheme (ICDS) Programme is
on the top of the agenda for overall development of the children up
to the age of six years. This programme is implemented from 38432
Aanganwadi centers in the State. Under this flagship Programme,
children from the age of 6 months to 6 years, pregnant women,
lactating mothers and adolescent girls are provided supplementary
nutrition as well as immunization as per their requirement, for
overall development and improvement of the health indices.
Strengthening of the pre-schooling component for the children in
the age group of 3-6 years in Aanganwadi for ensuring higher
retention in the primary school level will also be the priority of the
Government. The primary focus of my Government shall be to
strengthen and support the Aanganwadi Kendras in the State which
are the hub of the ICDS activities.

Mid Day Meal Scheme provides hot cooked food to the children of
class I-VIIl. The scheme at one hand provides nutritive food to the
children and at the other hand has had a positive impact on
enhancing the enrollment and attendance of the children in the
school. Mid-day-meal benefits about 40 lakh children in 40,000 odd
elementary schools of the State. In the present year the focus has
been on the regularity of Mid-day-meal in the schools, the next year
the emphasis would be on improving the quality of the food and its
enrichment with micronutrients etc. The establishment of a robust
real time three tier micro level monitoring system in the state has
had a very positive impact on the implementation of MDMS in the
State. Emphasis has been given on the food safety and hygiene
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also and for this, standard operating protocols have been made
through expert advice and cook mothers have been trained
accordingly. It will be the priority of my Government to implement
the ICDS and MDMS with lot of focus and care so that our children
get benefited in an appropriate way.

The Right of Children to Free and Compulsory Education Act, 2009
has the potential to bring a paradigm shift as far as elementary

- education is concerned. Now it is the responsibility of the

Government to ensure and monitor the enrolment and attendance
allthe children of 6-14 years of age in the schools and completion of
their elementary education. My Government is fully committed
towards this constitutional obligation. Elementary Education has
got lot many interventions through Sarva Siksha Abhiyaan. Now
the similar emphasis would be available to the Secondary
Education through Rastriya Madhyamik Siksha Abhiyaan.
Sufficient number of middle schools would be upgraded to high
schools in order to ensure that there is at least one high school at
every 5 Km distance if minimum numbers of children are available.
It has also been planned to open English medium model schools in
each of the 203 educationally backward blocks of the State. Out of
this 41 have already been sanctioned by the Central Government.
The Kasturba Gandhi Balika Vidhyalaya has been a successful
model for imparting free residential education to the under
privileged girl children in the State. Considering the success of
KGBVs the government has taken the initiative to upgrade these
schools to +2 levels so that these girls get extended education.
Establishment of the girl hostels in the KGBVs would be the high
priority of my Government. One more area in which the government
would lay special emphasis would be the teachers training which
is so essential to improve the quality of education.

As a major initiative to reduce the dropout rate of the girl students,
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to facilitate the continuance of their education and to infuse
educational enthusiasm all the girl students of class 8 would now be
provided with a bicycle. Thus government is now providing bicycles
for the girls of all the classes and categories.

One more factor which is affecting the school education adversely
is the lack of sufficient teachers in the schools. My Government
would ensure that all the existing vacancies of the teachers in the
schools are filled up in the shortest possible time preferably within a
time period of 4 months from now.

To upgrade the standards of higher education in the state a Central
University, National Law College and Indian Institute of
Management, Ranchi have been established in the State. My
Government would fully support these institutions to become the
Centers of Excellence.

It is also of utmost important to modernize and upgrade the
infrastructure facilities as well as to update the course curriculum of
the Higher Education in the State so as to impart our students a
competitive and contemporary education. Grants have been
released to Ranchi University, Vinoba Bhave University and Sidho
Kanhu Murmu University for the construction of library and
laboratories etc. Funds have also been released for the campus
development of newly established Nilamber-Pitamber University,
Medininagar and Kolhan University, Chaibasa. My Government
shall give due priority to educational infrastructure development in
atime bound manner.

It is a priority of my Government to provide safe and sufficient
drinking water to the people of the State. Construction of new piped
water supply schemes in urban and rural areas, to reorganize and
strengthen the old water supply schemes, to repair the piped water
supply and tube wells in minimum time, to develop the system to
maintain quality and sustainability of water sources and prevention
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of depletion of ground water would be the focal areas in this sector.

35 rural pipe water supply schemes out of 88 schemes have been
completed and 28 more would be completed by the end of current
financial year. 3509 tube wells with the plan of 5 each in every
Panchayat have been installed. 1786 tube wells have been
relocated against the target of 2100 during 2010-11. The remaining
would be completed by the end of the current financial year.
Significant progress has been made in the different urban water
supply schemes. Dhanbad water supply scheme is likely to be
commissioned by the end of March, 2011.

Tube wells in 2814 Aanganwadi centers have been installed
against the target of 2884. Similarly, 10173 schools have been
covered against the target of 10884 in the current financial year.
Installation of force and lift pumps is also under process to provide
running water in about 15,000 schools and Aanganwadi centers.

Numerous programmes have been undertaken under the Social
Security schemes. These are, Indira Gandhi National Old Age
Pension Scheme, Indira Gandhi National Widow Pension Scheme,
Indira Gandhi National Disability Pension Scheme, State Social
Security Pension Scheme, Rehabilitation Programme for the
Bonded Labour, National Family Benefit Scheme, Aam Adwii Bima
Yojna Scheme and Employees State Provident Fund Scheme. The
Government shall ensure the efficientimplementation of all of these
schemes for the benefit of the target groups.

The state government is implementing Rashtriya Swastha Bima
Yojana to provide health insurance coverage to BPL workers
working in the unorganized sector.The scheme is being
implemented in all the districts of the State by ensuring each family
for Rs.30000 on a contribution of Rs 30 per annum. At present 13.5
lakh people are getting benefited under the scheme which would go
up to 20 lakh. Itis also planned to include street vendors also in the
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purview of this scheme.

My Government is pledged to reach to the Scheduled Castes,
Scheduled Tribes, Primitive Tribes, Other Backward Class and
Minority Communities through the various programmes executed
for the socio-economic and educational development of these
weaker sections of the society by giving thrust on inclusive growth &
development strategy with a focus on bringing these sections in the
mainstream of developed society.

The ongoing programme of Mukhyamantri Khadya Suraksha
Yojana which provides 35 kilogram of free food grains to the
families of the Primitive Tribes shall not only be continued but also
the targets shall be achieved in the given time frame.

Ashram Schools would be established in nine left wing extremism
affected districts viz Lohardaga, East and West Singbhum, Chatra,
Palamau, Latehar, Godda, Bokaro and Latehar.

Other welfare schemes like Pilot Training, Air Hostess Certificate
Scheme, Scholarship Scheme, Bicycle Distribution Scheme,
Scheme for Assistance in case of Atrocities against SC, Free
Uniform Scheme, Bharat Darshan Scheme and Examination Fee
Reimbursement would also be implemented with greater focus and
zeal.

One of the prime focuses of this Government would be the effective
implementation of the Forest Rights Act, 2006. This needs massive
awareness generation amongst the masses to access the facilities
which can be possible only through rigorous mass campaign in
terms of Information, Education and Communication through
various media activities. Till now 16285 lease rights have been
awarded. The Government would see that all the claims are
disposed off expeditiously.

Under the minority welfare scheme 5281 people were sent on Haz
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Pilgrimage in 2009 and 2010.Government has made the provision
for boundary wall of kabristan, minority hostels, furnishing of
hostels, vocational training and construction of Haz House, multi-
sectoral development of the minorities and for scholarship
schemes.

Non-availability of land for the developmental projects has been an
area of concern in the State. Land acquisition has always been an
issue that either delayed the projects or made them a non-starter.
As a major policy initiative in this regard, the State Government has
now formulated the Jharkhand State Voluntary Land Acquisition
Rules to ensure better compensation to the land owners in lieu of
acquisition of their land. The voluntary consent to land acquisition
would now get the land owners almost double the compensation to
what they might have otherwise received. This reform initiative is
likely to ensure hassle free land availability for the projects and
ensure to the land owners a fair price for their land.

The State of Jharkhand has now adopted the Urban Land (Ceiling
and Regulation) Repeal Act, 1999. With this the Urban Land
(Ceiling and Regulation) Act, 1976 stands repealed. This would
make the land involved in urban ceiling, available for increased
housing needs. This would also enable the State to access
additional resources from the Central Government under
JNNURM.

There is a great potential for industrial development in the State. In
a bid to facilitate the growth of industries the Jharkhand Industrial
Policy, 2001 has been made effective till 31st March, 2011 and all
the applications received for the grant of subsidy under this
Industrial Policy have been disposed off. An amount of about 17
crore rupees has been sanctioned under various subsidies such as
capital investment subsidy, interest subsidy, stamp duty subsidy
and registration subsidy. Moreover, an amount of 12 crores has
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already been disbursed to various industries on these counts.

Serious efforts have been made to realize the great potential of
tassar Silk production in the State. As a result the State produced
406 metric tonnes of tassar silk in 2009-10. It may touch the mark of
700 metric tonnes in the current year. This would be further
expanded in the coming years and in five years we expect to
produce 2000 metric tons of tassar silk yearly in the state. Facility of
health insurance is being extended to about 50000 women cocoon
rearers. Jharkhand is the first State in the country to provide such
facility on a large scale.

Infrastructure development particularly in the road and power
sectors is engaging the attention of the government. The State is
making efforts to attract direct investmentin the industrial as well as
farm sectors.

The State has about 1900 kilometers of state highways and about
4800 kilometers of major district roads. It is very important to keep
all these roads in excellent condition so as to provide smooth
mobility throughout the state. After the creation of the State the
widening and strengthening of about 4300 kilometers of roads
along with the construction of 72 bridges has been taken up till
2009-10 involving an investment of about 1800 crores. In the
current financial year work on 290 kilometers of road and 12
bridges has been completed. Still a lot needs to be done. The
Government has recently constituted State Highway Authority of
Jharkhand for ensuring the proper development, maintenance and
management of the State Highways and such other roads.
Government has also constituted Jharkhand Accelerated Road
Construction Company Ltd., a joint venture with IL&FS as a Special
Purpose Vehicle in the Public Private Partnership mode, primarily
to upgrade about 1500 kilometers of state roads on Built, Operate
and Transfer basis. Government is also considering the
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establishment of a Directorate of Quality Control to lay greater
emphasis on the quality of the roads.

Pradhan Mantri Gram Sadak Yojna targets to connect all
habitations having a population of more than 500 in non scheduled
areas and that of more than 250 in schedule V areas. In the first
stage of implementation, all the habitations having a population of
1000 and above and those having population of 500 or more in
schedule V areas are being taken up. In the identified 11 Left Wing
affected districts, all habitations having a population of 250 or more
are being covered as a special case. Till now 3060 hitherto
unconnected habitations have been provided connectivity by
covering 5788 kilometers on 1030 such roads. In the current year
itself 1225 kilometers of road has been completed providing
connectivity to 762 habitations. Work is in progress on 5655
kilometers of 1555 roads. This would provide connectivity to 4304
habitations. Efforts are being made to get resource support from
Government of India for taking up additional 8500 kilometers of
rural roads under this scheme in the next financial year.

Similarly serious efforts are being made to strengthen and improve
the power sector in the State. Rajiv Gandhi Rural Electrification
Scheme is an umbrella scheme for the electrification of the rural
areas. Under this, the basic infrastructure has been established in
15563 villages and 8296 villages have already been energized.
Against the target of 1660928 BPL families 987311 families have
been provided power connections. Out of this 462232 families are
accessing the electric supply. TVNL is producing about 390 MW
power on an average against the built up capacity of 420 MW.
Patratu Thermal Power Plant is being refurbished to improve the
power production fromiit.

Additional schemes have been taken up to create additional grid
power of 1600 MVA in the next two and half years. Likewise efforts
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are being made to strengthen the transmission capacity. With these
it is expected to enhance the transmission capacity by additional
500MVA from the present level of 2760 MVA. Proper action has
been initiated under the Restructured Accelerated Power
Development and Reforms Programme to ensure quality power
supply to the consumers and also to reduce the commercial losses
in the 30 identified towns having the population more than 30000.
Government is committed to create capacity for generating
additional 4000MVA power in the public sector.

| do hope the initiatives being taken in the infrastructure sector
would produce the expected outcomes and help in creating a
favorable environmentin the industrial and farm sectors.

| have enumerated in detail the priorities and commitments of my
Government to the people of the State. | assure you that my
Government would leave no stone unturned to provide a
responsible administration and take the benefits of all-round and
equitable developmentto one and all.

This State was created with lot of hopes and aspirations. Our State
is now about a decade old. This however is also true that the State
has paid a heavy price for the political instability and the fractured
mandates. But, the fractured mandate puts larger collective
responsibility on the legislature. This is the responsibility on the
legislature that it makes all the efforts to develop the State as per
the dreams and aspirations of the people with which this State has
been created.

Democracy works on liberal spirit, mutual understanding,
coordination and cooperation. It is for all, to work for the upliftment
of all. It provides the same code of conduct for everybody. There is
no specific place for personal or party interest. We have to be very
aware and alert about our role and responsibility towards the
people inthe democratic system.

46



& gfay 3o et vd e & ufc Araes gd o 8T
BT |

75. ¥ 3ren oxan & b &H wd o) STeTsiersil B gul SR § b
BT U9 3119 el ® o TAT A 9 AT B S-S Bl AUl
AIHR B ADT |

3 37U STMTIOT BT ST STeTTal U SHITR B AT AT HR |

I TRErs | o fR |

47



75. | hope we together will come true to the expectations of the people
and with your concerted efforts the people of the state would very
soon be able to live theirdreams.

| conclude my address with this high hope and expectations from you.

Jai Jharkhand !! Jai Hind !!
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